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The 14" February 2017
S.0.05, dated 14rh February 2017- In exercise of the power conferred by the sub-rule (13) of
Rule 9C of the Central Sales Tax (Bihar) Rules, 1957, the declaration form “F” issued to the
following registered dealer are being cancelled and declared invalid and hereby published for general
information-

'"Particulars of the Declaration Forms"'

1. | M/s Nokia India Pvt. Ltd, S1. No.- BG/F-210723, BG/F-210724,
VAT TIN No-10050394071 BG/F-210725, BG/F-210726,
CST-TIN No-10050394168 BG/F-210727 & BG/F-210728
(Total Six Forms)
2. | Designation of the officer who issued Deputy Commissioner of Commercial Taxes,
the form Patliputra Circle, Patna.
3. | Reason for cancellation of form Due to Loss/misplace of Form.
4. | Purpose for cancellation of forms Prevention of misuse.
5. | Date from which declared invalid | From the date of issue by the Commercial Taxes
office.

No.-Bikari-kar/Raddikaran-07/2016-530
By order of the Governor of Bihar,
SUJATA CHATURVEDI,
Commissioner-cum-Principal Secretary,
Commercial Taxes Department.
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